
HIGH COURT OF CHHATTISGARH, BILASPUR 

Order Sheet 

28/03/2023 

ween Ho 1om2023 
O.k. Soni Ver11u• State Of Chhattisgarh & Ors. 

Ms. Adltl Slnghvi, Counsel for the Petitioner. 

Shrl Ragvendra Pradhan Addi. A.G. along with Jitendra 

Pall, Dy. A.G. for the State. 

Ms. Anuja Sharma, Counsel for Unioo of lr1tlia. 

Heard. 

Learned counsel for \JOI prays ~me to seek lnstl\lctioos. 

Considering the issue Involved, reply of State would be 

ecessary. 

Learned State counsel Is directed to file reply. 

LlstthecaseaflerJweeks . 

..,_ 
(Goutllm Btllldurl) 

Acting Chief Juatice 

8<1/-
(N. K. 
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